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COURT NO. 25 
HON'BLE MR. JUSTICE J.R.MIDHA

AT 2.30 P.M.
1. FAO 159/2013 UNITED INDIA INSURANCE L.K. TYAGI, B.S. MOR 

CO. LTD. RAJENDER SINGH, PEEYOSH KALRA
VS. KAMLESH & ORS. SONA BABBAR, 

2. MAC.APP. 993/2013 HDFC ERGO GENERAL SHREY MEHTA, 
INSURANCE CO. LTD. SHANTA DEVI RAMAN
VS. SHRI RATTAN KUMAR ARIHANT JAIN
DWIVEDI & ORS.

3. MAC.APP. 241/2016 RATTAN KUMAR DWIVEDI & SHANTA DEVI RAMAN
ORS. ARIHANT JAIN, 
VS. HDFC ERGO GENERAL SHREY MEHTA
INSURANCE CO. LTD. & ORS.

4. FAO 482/2013 SOMVATI & 0RS. RAJNISH K. JHA
   CM APPL. 9228/2014 VS. UNION OF INDIA SHIPRA SHUKLA, PRERNA MEHTA

ARCHITA JAIN

COURT NO. 27
HON'BLE MR. JUSTICE VALMIKI.J.MEHTA

AT 10.30 A.M

1. RFA 682/2017 VED PRAKASH AND ANR. VARINDER SHARMA 
VS. NIRANJAN SINGH PARUL SHARMA

COURT NO. 13   
HON'BLE MR. JUSTICE VIBHU BAKHRU

AT 2.15 P.M.

1.W.P.(C) 11560/2016 ESSEL HIGHWAY LTD JOY BASU  
  CM 45569/2016 VS. NATIONAL HIGHWAYS RITWIKA NANDA
  CM 24352-53/2017 AUTHORITY OF INDIA KRITIKA GUPTA

ABHINAV, SHAMBHU SHARAN
YAMAN KUMAR, SHASHANK BHANSALI

COURT NO.29  
HON'BLE MR. JUSTICE ASHUTOSH KUMAR

AT 10.30 A.M
1. CRL.REV.P 380/2016 SHABANA DALIP SINGH, NAKUL BARSOYA 

VS. SHAHID BEG ROHIT CHAPRANA, RAMA SHANKAR
FEROZ AHMAD, SAURABH

2. W.P.(CRL) 2899/2015 OMESH CHANDER S.B. UPADHYAYA, B.K. SHAHI
   CRL.M.A 18022/2015 KASHYAP NAVEEN KUMAR, NISHANT KUMAR
   CRL.M.A 5905/2016 VS. UNION OF INDIA RAM NARESH, RAJESH GOGNA

L. GANGMEI, VIPRA BHARDWAJ
AKHILESH SAGAR



09.08.2017                    J - 2                FOR PRONOUNCEMENT OF JUDGMENTS [APPLT. JURISDICTION]

COURT NO. 26
HON'BLE MR. JUSTICE P.S.TEJI

AT 2.15 P.M

1. BAIL APPLN. 778/2017 RAJESH DUA VIBHA DUTTA, DHEERAJ MANCHANDA 
VS. STATE RAHUL MEHRA, KUSUM DHALLA

    08TH AUGUST,2017                              REGISTRAR (LISTING)


